NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

Dated: 19.10.2019

NOTICE

Take notice that the following matters listed on 21.10.2019 in the Court of Chairperson at 02:00 PM will not
be taken up due to non-availability of the Bench. The next date of hearing will be notified later.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. | Comp. App. (AT) (Ins) | JM Financial Asset Abhishek Anand
No. 928 of 2019 Reconstruction Company Ltd.
Vs.
Amresh Shukla IRP City Mall
Vikash Pvt. Ltd.
2. | Transfer Original Macedon Indo Austrian Ventures | Aditya Narain Tamanna Goyal

Petition (AT) Pvt. Ltd.

(MRTP) No. 02 of Vs.

2017 New Standard Engineering Co.
(Old Compensation Ltd.

Application No. 51 of
2000)

Gaurav Sharma

3. | Transfer Original Bansi Lal Arora Trust &Ors.
Petition (AT) (MRTP) | Vs.

No. 04/2017 Skipper Towers Pvt. Ltd. &Anr.
(Old RTPE No.
176/1999)
With

PremaPriyadarshini

R.D. Makheeja
V. B. Arya

4, | Contempt Case Bansi Lal Arora Trust &Ors.
(AT) (MRTP) Vs.

No. 05/2017 Skipper Towers Pvt. Ltd. &Anr.
InTransfer Original
Petition (AT) (MRTP)
No. 04/2017

(Old Contempt
Application No.

02 /2017 in

Old RTPE No.
176/1999)

PremaPriyadarshini

R.D. Makheeja
V. B. Arya

Copy to: -
1. Notice Board
2. Reception
3. Record File
4. Website: www.nclat.nic.in

By Order

-sd/-
Registrar
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